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(l'ourtb Loll. Sabba) 

1. the ChairmaD of the Committee on Private Memben' Bills and Resnlulion~, 

having been authoriled by the Committee. puent on thrir behalf thla their Fourth 
Report. ... -1 ( .... _ ... 

2. The Committee met on the 15th June, 1967, to consider allotment of lime to 
the Raolutions let down iD the Lilt of Business for Friday, the 16th June. HH>7, 

!to The Member. whose Resolutions had been included in the List of Busin~~ IllI 

the 16th June. 1967 had been invited to present th~ir views on the Resolutions befon' 
the Committee. Shri K. R. Ganesh attended the sitting. 

4. The Committee recommend the allocation of time u foJlowa:-

hoUl (1) RetOlution regarding Scheme for procurement of foodp'ains. 

(2) Reaolution reprdina NationalisatioD of baob. 2 houa 
R. K. KHADILKAR. N&W D&UIl: 

June 15, 1967. 
1'14;sth4 25. IIU 
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